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‘0A No.275/2007.

21.08 .2007 .

uﬂmr. P N Jatt1 counsel for the appllcant

. On the request of learned. counsel for the
appllcant the case is adgourned to 18 09.2007.

Mo

" {R. R. BHANDARI) o . (KULDIP S$INGH) -

_ADMNISTRATIVE MEMBER ' .* VICE CHAIRMAN

P.C./

OA No.275/2007.

.18.09.2007.
- Mr. P. N.‘Jatti eounsel fer the applicant.

Mr"Kunel Rawat, Semnior Standing Counsel -
appears on behalf of the respondents. Learned

Counsel for the applicant submits that he does
not want to‘Press ‘this OA. Accordingly, tge\ffi

stands disposed of as not Pressed.
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